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Civil Appeal No. 1795/2005
UNION OF I NDIA & ORS. Appel | ant ('s)
VERSUS
MS. N S. RATHNAM & SONS Respondent ( s)
(Wth appln.(s) for interimrelief and office report)
Date : 14/07/2015 This appeal was called on for hearing today.
CORAM :
HON BLE MR. JUSTICE A. K. SIKR
HON BLE MR JUSTICE N. V. RAMANA
For Appellant(s)
A. K Panda, Sr. Adv.
Raj i v Nanda, Adv.

Aruna QGupta, Adv.
B. Krishna Prasad, Adv.

SFSS

For Respondent (s)
Dr. A Francis Julian, Sr. Adv.
M. Dani sh Zubair Khan, Adv.
M s Arput ham Aruna & Co., Advs.

UPON hearing the counsel the Court nmde the follow ng

ORDER
Hear d.
Argument s concl uded.
Judgment reserved.
(N dhi Ahuj a) (Suman Jai n)
COURT MASTER COURT MASTER
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